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a revolving fund to permit the
import of further quantities of
nylon yarn to meet the demand
for exports of art silk fabrics is
also under consideration.

(iii) In the light of meetings convened
by the Ministry of Petroleum and
Chemicals and Mines and Metals
in the matter and advice given,
the Textile Commissioner has had
further discussions with spinners
and weavers to arrive at satis-
factory arrangements for keeping
prices at a reasonable level and to
ensure an equitable and uniform
distribution to consumers to avoid
malpractices.

(vi) Further action is contemplated in
the context of (iii) and (i). It
would not be in the public interest
to disclose what this will be at
this stage.

1t has also been proposed to create
additional capacity for the produc-
tion of nylon and to give preference
to cooperatives of nylon weavers,
and State Industrial Corporations.
The pattern of future demand is
being analysed taking into account
the instailation of further power
looms in backward areas so as to
select areas where such capacity
should be erected.
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Cost of Production of Steel

*500. SHRI S. R. DAMANI : Will
the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state :

(a) whether it is a fact that the cost of
production of steel items in India is much
higher than in other countries ;

(b) if so, how our costs compare with
those obtaining in U.S. A., U.S.S.R. and
Japan for 100 tonnes of steel ;

(c) the steps being taken to reduce the
cost of production by the Hindustan Steel
Limited ?

THE MINISTER OF STATE IN THE

MINISTRY OF STEEL AND HEAVY.

ENGINEERING (SHRI K. C. PANT) : (a)
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to (c). A statement is laid on the Table of
the House. [Placed in Library. See No..
LT-2303/69.]

Revision of Electoral Rolls

*501., SHRI SHRI CHAND GOYAL :
Will the Minister of LAW AND SOCIAL
WELFARE be pleased to state :

(a) whether the Election Commission '
has undertaken the task of the revision of
electoral rolls in the country ;

(b) whether the persons who will come
of age on the qualifying date for the 1972
General Elections, will also be enrolled ;
and

(c) if so, the details thereof ?

THE MINISTER OF LAW AND
SOCIAL WELFARE AND RAILWAYS
(SHRI GOVINDA MENON): (a) Yes,
Sir.

(b) and (c). Under the revision now in
progress all persons who will not be less
than 21 years of age on the Ist January,
1970, will be included in the revised electoral
rolls for the year 1970.  As the countrywide
general clections for 1972 will have to be
held in February-March of 1972, persons who
will come eligible for registration as electors
on the 1st January, 1971 will be included in
the electoral rolls for the 1972 General
lections. To facilitate such inclusion the
names of eligible persons who will not be
less than 21 years of age on or before the
1st January, 1971, are also being collected in
a separate list by the enumesrators appointed
for the current revision. Under the existing
law it will not be possible to include the
names of persons who will be eligible as
electors on the Ist January, 1972, in the
electoral rolls which will be used for 1972-
General Elections.

Manufacture of Cables in Private Sector

*502. SHRIR. K. BIRLA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(a) whether it is a fact that the Indian
Electrical Manufacturers Association, Bom-
bay has daclared that there would be no
shortage of telephone cables in the country,
if the private sector was allowed to utilise
its idle capacity ;





